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ORDER

In relation to the petition it is represented by the leamed counsel for the

petitioner that since the order in appeal is awaited in the matter in RE: Magnon

Solutions Private Ltd. and Others in CP No. 16/441(ND)12017, this matter may

be adjourned to a future date. Taking into consideration the said representation,

this matter is being adjourned to 28.09.2018.

(R. Varadharajan)
Member (Judicial)


